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It th~ induotrial or ~r o~  not get 
any ~e tion during the evening, he 
will not 'be able to work the next c1aJ' 
in the factory. 

IIhrI S. M. BaDerJM (Kanpur): Apart 
trom this power crisis or the antici-
pated crisis in e h~ I would like to 
know tram the hon. Minioter whether 
it has been brought to his notice that 
all th~ ordnan<:e factories producing 
highl" specialised defence material In 
Kanpur ar.. going to 'be alrected be-
cau"" of the mreme shortage of 
power ther .. d..epite the usuran"" of 
the Union M.inioter he .... 

Dr. J[. L. Ru: I am .trald, I am 
not 8war .. of this. No report haa yet 
«>me that th.. POW"" will be cut. 

lUI lin. 

PAPERS LAID ON mE TABLE 

~ (CZNn<AL GOVZRI<MZMT'S) 

GKInlftAL RULZs AM) FoRMS (S&COM) 

AMMDMUT) Rt1LB8, 18S5 

fte Mlntoter of PlallJllDg (Shrl II. 
&. Bhapt): I ~  to 18" on the ~ 

• capy of the Compani... (Central 
Government',) General Rul.. and 
P'orms (Sec<lnd Amendment) Rule., 

~5  published in Notification No. 
G.S.R. 1570 in Gazette or India dated 
the 30th October, 1985, under sub-
section (3) of section 842 of th~ Com-
panies Act, 1956. [Placed in Libra",. 
See No. LT-5171/85.] 

The Depat;r MInister III the MIniIotry 
or ~renee (Dr. D. 8. Baja): I beg to 
lay on the Table a copy of tbe Navy 
(Enrolment) Regulations, 1965 pub-
IL.hed In Notification No. S.R.O. 
359 in Gazette of India dated the SOt.1} 

11181 (AJ.) La-4. 

, 
eto ~r  1985, under section 185 or the 
Navy Act, 1957. rPlaced in Libra",. 
See No. LT-5172/65.] 

rAX CRmIT CERTInCATJ: (ExCISE DUTY 

ON ExCESs CLEARANCE) SCHEMa, 

1965 AND OTHER NonnCATIONS 

The Depat;r n st~r III th. MIllis-
I:r7 of F1nauoe (8hrl Rameshw .. 
Saba): I beg to lay on the Table-

(1) a copy of the Tax Credit Cer-
tificate (Excise Duty on Exce •• 
Clearance) Scheme, 1965, pub-
lishl'd In N otiflca tion No. 
G.S.R. 1636 in Gazette of India 
dated the 11th Ncwember, 1965, 
under sub-section (4) of sec-
tion 280 ZE or the Income 
tax Act, 1961. [Placed In 
Librarll. Su No. LT-5173/ 
~  

(2) a copy each or the following 
Notifications under •• ction 
159 of the Customs Act, 1962 
and section SlI ot the Central 
Excises and Salt Act, 1944:-

(I) The Customs and Central 
Exci .. Duties Export Draw_ 

en~r  Seventy-
third Amendment Rules, 
19S5, published in Notifica-
tion No. G.S.R. 1605 in 
Gazette of India dated the 
8th November, 1965. 

(li) The Customs and Central 
Excise Duties Export Draw-
back (General) Seventy. 
second Amendment Rules, 
1985, published in Notifica-
tion No. a.s.R. 1606 in 
Gazette of India dated tbe 
Sth November, 1985. 

(iU) The Custonur and Central 
Excise Duties Export Draw_ 
back (Geneml) Seventy-
tirst Amendmen: Rules, 
1965, published in Notlftea-
tlon No. G.S.R. 1808 m 
Gazette of India da'ed the 
6th Ncwember, 1965. 

(Iv) The Custom. and Central 
beile Dutl .. Export Draw-


